srater RicTRER), MaHgg TR

Ref no: |3‘+2_/L_—-163 Date-lb/OQ/loZ’S

To,

The Registrar,
The National Green Tribunal,

Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in

Sub: Compliance report in compliance to the order passed by Hon’ble NGT, New
Delhi on dated 04.01.2023 in matter- O.A. No. 771 of 2022 Nishant Bhargav
(Applicant) Versus State of Uttar Pradesh (Respondent).

Sir,

With reference to the subject mentioned above, this is to inform you that in
compliance to the order passed by Hon’ble NGT, New Delhi on dated 04.01.2023 in the
matter of O.A. No. 771 of 2022 Nishant Bhargav (Applicant) Versus State of Uttar
Pradesh (Respondent) the compliance report along with the letters written to Police
Commissioner, Gautam Buddha Nagar and Chief Executive Officer, New Okhla
Industrial Development Authority (NOIDA) are submitted for your kind perusal and

necessary action, please.

Yours Sincerely

w‘ ‘J\ N
District agish‘ale
Gautam Buddha Nagar

Copy to:

1. Member Secretary, UPPCB, Lucknow.

2. Jaypee Infratech Limited, Sector-128, Noida as per directions of Hon’ble NGT. New
Delhi. '

/

District Magistrate
Gautam Buddha Nagar



STATUS REPORT IN COMPLIANCE OF

HON'BLE NATIONAL GREEN TRIBUNAL

ORDER DATED 04 JANUARY, 2023

IN

0.A. No-771 of 2022
TITLED
NISHANT BHARGAV
VS

STATE OF UTTAR PRADESH

e
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Report of a Joint Committee constituted in
compliance of the order of Hon’ble NGT dated
04-01-2023, in the matter of O.A. No. 771 of 2022,
Nishant Bhargav Vs State of UP.

1.0 BACKGROUND

The Hon’ble National Green Tribunal, Principal Bench,
New Delhi, vide its order dated 04.01.2023 in the matter
of O.A. No. 771 of 2022, Nishant Bhargav Vs State of
UP directed as follow:

“l.....The complaint is that project was developed by M/s.
Jaypee Infratech Limited but there are several violations of
environmental norms and laws causing damage to environment
inasmuch as sewer is overflowing from manholes and falling into
rain water drains in many blocks of Kensington Park-1 area;
sewer pipeline laying work in L Block and road construction in G
Block is going on causing major air pollution; construction
activity going on at the entrance of the project without taking
precautionary measures, causing air pollution; and sewer lines
and drainage overflow and STP is non-functional.

2. In our view, a substantial question relating to
environment for implementation of the scheduled enactments
under NGT Act, 2010 has arisen but before taking any further
action in the matter, we find it appropriate to obtain a factual

report for the purpose whereof, we constitute a joint Committee

e Page | 2
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comprising State PCB and District Magistrate, Gautam Budh

Nagar who shall visit the site, collect relevant information and

”

submit a factual and action taken, if any,.............

2.0 COMPLIANCE REPORT
2.1 Constitution of the Joint Committee

In compliance of the order of Hon’ble NGT, a Joint
Committee comprising of following members was

constituted-

1. Additional District Magistrate (E), Gautam Buddha
Nagar.

2. Regional Officer, U.P. Pollution Control Board,
Noida, Gautam Buddha Nagar.

2.2 About the Project

The Project is a City Development project in which
Residencial Building (Multistory & Independent
Houses), Commercial Building, Schools & Hospitals are
proposed. The Land of the Project is allotted by NOIDA
Authority as Sectors- 128, 129, 131, 133, 134 in Noida.
The Name of Developer is M/s Jaypee Infratech Ltd.,
Plan map of above mentioned project is annexed, as
Annexure-1.

The Environmental Clearance of the Project was

issued by SEIAA vide order no. 152/Parya/SEIAA/4930-
4769/2019, dated 30-06-2020.

The Project Proponent has obtained CTE from
UPPCB for the Project. Copy of Environmental

Page | 3
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Clearance by SEIAA, U2 and Consent To Establish by
UPPCB are annexed as Annexure 2 & 3 respectively.
As per Environment Clearance of the project, the

approved built-up area of the project is 1,28,97,074
square meters. As per information provided by the
Project representative, the project falls in category of
insolvency and bankruptcy. IRP is appointed for the
project and details of project proponent and appointed
IRP are as below-

Project proponent Appointed IRP

M/s  Jaypee Infratech | Mr. Anuj Jain,

Limited Add.- M/s BSRR & Co.

Sector- 128, Noida, | charted accountants, 8%

Gautam Buddha Nagar- | Floor, building no. 10, DLF

201304 cyber city, Gurugram |,
Haryana

Kensington Park-1, Phase-1 of Sector-133-

This is to mention that as per the information
provided by RWA in Phase Kensington Park-1, 19
Residential Towers are under construction and 811
Residential Plots are allotted in which 700 houses were
complete and approx. 200 houses are occupied.
However, a letter is sent to Noida Authority by UPPCB
to obtain information regarding the project, copy of the
letter is annexed as Annexure-4.

2.3 Observation during Inspection-

The inspection by joint Committee was held on
03.02.2023. At the time of inspection Mr. R.M. Nadeem
(AGM) and representative of maintenance agency Mr.
A.K. Singh were present as representative of the Project.

%—" Page | 4
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The complainant was requested to present during the
inspection of the Committee and the complainant Mr.
Nishant Bhargav with two other residents of the Project
was present during the inspection. The Project
Kensington Park-1 was inspected and observed including
G, H, J, K, L, M & O-blocks of the project. Detailed
observations are mentioned as below:

I. The above said project is an under construction
residential complex, which is partially operational.

2. During inspection, project was found under
construction regards to residential tower. Civil and
structural work of multistoried residential towers is
completed and plaster and finish work is going on. It
was observed that project proponent has not
maintained arrangements to control dust on the
construction site as per rules. At site proper water
sprinkling, net covering, physical barricading of the
area and other dust mitigation measures were not
taken in to account.

In view of above shortcomings, imposition of
Environmental Compensation of Rs, 35,00,000/- (Rs.
Five Lakh only) against project proponent as per
directions of Hon’ble NGT in O.A. no. 21/2014
Verdhman Kaushik Vs UOI & Ors., is under process
and a show cause notice has been issued to the Project
proponent by UPPCB vide letter dated 09.02.2023.
The copy of the same is annexed as Annexure-5.

3. Sewage treatment plant of Sector-133 for treatment of
domestic effluent generated from residential project
was found under construction. Cjvi work of the STP

Eé?bj/ Page | 5
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was found under process and approximate 50% of the
civil work is completed by the Project proponent. The
project proponent informed that it will take around
more than 06 months to complete the installation and
operation of the STP.

In relation to the above, it was informed by the
project representative that till the completion and
operation of sector- 133 sewage treatment plant, as an
alternative arrangement, sewage generated from the
project is being disposed through tankers and

established/operated Sector-128 STP of Jaypee Wish
Town.

During the inspection, the evidence of the said
was sought by the committee as any record of vehicle
movement, CCTV Footage of collection and disposal
of sewerage, permission from Noida Authority
regarding transportation of sewerage, registration no.
and details of tanker used, capacity of each tanker,
logbook regarding entry and exit of vehicle but

project proponent has not presented any evidences for
the same till date.

It was informed by the complainant and project
residents present during the inspection that due to lack
of proper disposal of domestic effluent generated from

their houses, the generated effluent overflows through

the  manholes, causing inconvenience. During

inspection, manholes of the Project were observed but
overflow was not there at the time of inspection but to
mention that as there is ng suitable network for

Peeer
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disposal of generated sewerage it may cause overflow

from the manholes.

Occupancy was allowed in the Project (Year-
2015, as informed by residents) before completion of
the statutory and directed environmental infrastructure
for treatment of domestic sewerage generated from
the Project, it is clear violation of provisions of the
Water Act as applicable. Regarding this violation,
Environmental Compensation is assessed as per the
guidelines and direction of Central Pollution Control

Board, Delhi.

Show cause notice is issued to the Project
Proponent for imposition of Environmental
Compensation of Rs. 5,47,80,000/- (Rs. Five Crore
Forty Seven Lakh Eighty Thousands only) by
UPPCB vide letter dated 09.02.2023. The copy of the
same is annexed as Annexure-6.

It is clear from the above facts that the project
developer/IRP has not addressed the issue of public
nuisance. Section-133 of Criminal Procedure Code
(CrPC) authorizes the District Magistrate to exercise
the power of the said section and direct the project
developer/IRP accordingly. District, Gautam Buddha
Nagar has been declared Police Commissionerate in
January-2020 and power District Magistrate Under
Criminal Procedure Code (CrPC) has been transferred
to Police Commissioner in Gautam Buddha Nagar.
Therefore the Police commissioner pe requested to
direct Deputy Commissioner of Police, Noida to
register case under section-133 of Criminal Procedure

Vet .
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Code (CrPC) and issue legal mandate to the project
developer/ appointed IRP to ensure public nuisance is

removed and norms are adhered with.
It may also be requested to Chief Executive

Officer, New Okhla Industrial Development Authority
(NOIDA) to direct the project developer/appointed
IRP to ensure treatment facilities and other relevant
public convenience facilities  are developed

immediately in the project.

The above report is being submitted along with
the photographs of the inspection for kind
consideration please.

Jolox) 202> 0-0”'T>
Regional Ofticer, UPPCB Addl. District Magistrate (E),
Noida, Gautam Buddha Nagar. Gautam Buddha Nagar.
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24 Fnoscure - 2

\

ng}m{“% State le\el Enwronmcnt Impact Asqcesment Authority, Uttar Pradesh

Directorate of anlronmcnl, U P
et Khacd L Gomn Nagar Luchngw - 226010
fhene LS 2U0 540, Fa 91.522-23000 545

foranl deeupirsdvahan com

e Welslr wewmw e L1y G
: 4 1 ’

Shes Qjit Kumar,

Advisor,

Ni/s Japee Infratech Ltd,

Sector-128 of Noida, Along Noida- Greater Noida Express Way,
Noida, U.P.- 201309

Ref e VL Ze L panalsEIAN2930-4769/201 Date 20 lune, 2020

Sub: Envirenmental Clearance for Yawnship Project “Jaypee Greens Wish Town Noida' at Secinr-128, 129, 131, 133 &
134, No.ga Tehsil-Dari/Sadar, District-Gautam Buddha Nagar, U.P., M/s Jaypre Infratech Ltd.

Fiease refer to your applicationfletters 24-05-2019, 27-04-2019, 1607 2019 & 22.07-2015 addressed to tne{
Crenmer Leoetery, State Level Environment impact Assessment Authenty (SEIAAT and Durectee, Directorste cf
Environment Govt. of UP on the subject as above. Ths State Leve! Expert Apprsiszl Commuttze consdered the matterin
s m2siogs heig on dated 07-11-2019 and SEIAA in its meeting dated 27-01-2020 & 27-05-2020

fresentanon was made by the project proponent along with thoir consulian:
futens ("‘C":I) Brivate Limaed. The proponent, “’"O“Eh the aocumorts sunro e

14/ CCEAD-ENVIRO

g NG £rR5ENTAN0N

. .:3 & 134, No da, Te!-, D?’I/Saduu Dmnc: Gautam audc:
mente! dezrance Tor the earlier proposal was issusd by SEIAAL U b w3z leller  ne

C/BI?/HD(Y)/OB dated 03/05/2045.

erms of reference in the matter were issued by SEIAA UP. o fetter ne. 143 /Parya/STAC/ETES/201E.

c2ted D3/07/2018.

= r=port submitted by the project proponent 01 04/11/2016,
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5 Tomparauve ares cetads of the exsung andg proposed project o o o
ot LEsCQ'DTI(S': AREAS as ,'Dx!f snvironment  ARIASIA yoar 2013 -
- o 5 acre) . (: Le- _«_.)’Er_c_s_\
Lo Tetlledgel) #3031
2 Fleor Area Rauo i 1.87 :
E Totsl FAR (m°) | 81.26.991 8.028.985 |
P Proposed FAR (m”) ; 4,42,668 181,776
- Res ccn.aai) {
b Fropoed FAR (mY) REXAL 306177
i Co ’H(Y\"IU:') ;
o bioposed FAR (m) ~ jesagm . ©6.21,024 <
- { Insttutional) | - ;
c Proposrd H\P (m-~ ) (ﬂ(uca!)cmal ) ; 1,02,000
: Z, Sultares o ,.qn(m area (m ) - l/_‘ T ) 565_0'79'
|5 LJ tup Awa (rn’ )Ioul (3.4} ' ' {, i.?b,ﬁéi' —— E e T
L& Gtund Coseragelm) e B17.708 (19 Ba%) Cesraosrns)
2 Open dreayym’) ) 135,44, 818 (80.15% LASICILIT 87%) !
B Greenmvesm’)  24,98,071 (56,453, 2158.000(51.07%) |
5 Foadsim) | 1046727 (23 6o, 153,024 (26.80%) |
b e Sutruncings & f""""""’”""‘ "‘"l"“v within 15 KIS Subnittea oy the project proponent
f S“r,'_ i n.uurw o g l}(-.(uphgi 'Ml.u‘u & \Juv(lmn -
1 _ o crdinates of Site 1 Latitude 28°31 7262 f.,:onwuae 7772340 16°¢ T
p Lozation | Sectors 128,129,131, !33 and 134 of LUIDA. Villace Onder Sagar, Oistrict.-
R l Gaulam Buddh P-u).a: vl'r}:‘dul‘; (i '
e -
V! /

p“al‘ 10t 12



E.C.fo: Township Projact “Jey e Greers Wish Town Noida” a8 $ecior
Gautam Buddha Nagat,.

26,120,171, 124 2 3¢, Noit, Tensif-0pel/$agar, Diadet
U,P., /s JaypecInfertechitd

e ———————— Y

U [ . o o T Apotoy 225 k: '\
S Nearest Airpoit T indra Ganghl International AllDO’R‘_‘_U‘ SRR Lo o d)j(NwJ |
5 v o 1 H
4 way ftation Miamaddin Radway Staven Apptas “; {tiy roa I
— R T Sy em N
" \Ne :('c\' 0oL m"\' IS oty !
4t rm, b

lnrh Out Hospital & Dragnostics
Il'\!f‘l the jaynee prcmu

{ Jaypee Hosp: — t 032 Fm WHW
7. Nearest School/ University | Step by Step Sehoo! 0 3, " ..:.,'..,
Genc.&sG?obeIS hool 0.35Xm, VALY ‘
{ Jaypee University dithin the "*'v"""" premise
N . - . e . a o
8 Stats, Natiena boundarics | Harvana - UR Interstaie oourtdary Paarm o
[ Deth-UP Intersiate Boundary LG emo

| Titon Khadar ,Ius:_z.c
| Surajpur Wetland & Reserve Forest
| Asola Wadhfe Sancteady

| .
| Tilpat forest Rarge “areddnnd

1 Okhis Bird Sanciu e -
10. .'.aicrg—cc:::' o | Yamuna Reva:
] hindon dner - -
il " Sesmic Zz‘rL : Sewric Jone-iV . I
12 Maumum o Maght of P20y 20N {
I l - —
i3 neputzted  of | Celhi L850 Nm, SW I
_2uiltg - | foridavad 1St W -
7 Deiadegerzaslatement: T
3 N0 CESCRIPTION / sed
! Tetal
} 14303331
i i 1.85885
3 [ 8,028,855
3 6,481,775
A -
| 966,177
C 641,644
B . {Recreatonal }
- _"‘men--w Arca | 4865073
S GroundCownsje | 852,08
L Cm-n Areas 13351033
/ Graen Arers 2,198,605
8 Roads 1,153,024

8. Subleased land details:

LANDUSE

LAND AREA ( SQ1)

]

-15 INTIAL "lOTT[U
ﬁ‘éibffn‘/—l GHCUP nOUSING
) HsSTITUT IO WAL
COMIUIITY FACITIES
MASTER COMMERCIAL
i S-NOP rr"\"/'LR('I‘t

MASTER  DLAN  RECREATIONAL |
AECREL T,

TOTAL LAN ' o/ tota D UNDER.
LAND | :ANO{ ’ soLny TOTAL L'\ND UNDER
! SUBLEASED TO  OLVELOPMENT BY !
LOTHER panT g JAYPEE |
| 338,457 0 J
) 2148624

; IL 15 B

. L2210 -
106,170 - —
613,160 25,136 y
619,160 :

R
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£ C.for Township Projecs “Jaypee Greens Wish Town Noida™ ay Sector-128,129, 131, 133 & 134, Noida, Tehyil-Dari/Sadar, Digtrict:
Gautam Buddha Nagar, U.P., M/s Jaypee Infratech L1d

MASTERZLAN  ROADS  AND | 580.36¢ B T " 530,354 |
RANSPORTATION ! ]

JTotaL 4,303,191 | 670,585 L3632555 .

| [ ssen AR

8 Proposed ia‘x mn-s ofthcpro;o“c?m ) ) —
NSTITUTONAL FACILITIES I NO. | RECREATIONAL FACILITES L S
Sehoz! |6 | GolfCourse ‘
C~“'¢&° Ty f<aavis Field

B 5\ 5“‘?*» (u"‘ C'Qctm("cnmed) s " path & Play Gloun 1

CoMNUNTYFAGUTIES T T OTHERS -
Ccﬁﬂu"‘:\'ien'm 7 Potrol Pump - o R

Sacial 'u'\nroaosed] 1 Police Post ' O

“Centralized Service Centres (Water centres-7no, 11
Switching stations-1ino, Launcromaty-6no &
Rakshak Bhawan-€ro) ~

| Gnd Substation

. Pewer backup generat cn staten
11

""-D ex

I Fire Station

| PNG fillregulating s

SEOPPING / CONMERDIAL FACIUTIES

FYTH ( Fibee to the nome | - Cenirsl secunty

centre R

<
a
9]
1

-
wn
T
<
]
r

Central command centre for frre/policefsecurity/ 1
: telecom post office

Lo':n Convenier ent <hcrwa, “Ccntre

¢ Taxi Stand 03

" Master plan level Shopping/ Commerc

cen:rcs

ial |

bl R

o ds

| Bus stand/ Bus shelter S1

10 Wazter cakulation details for the project:

o A
S.Ne Unt Type

1 Aeudentizl (Group Housing = Plots)

Total nguiat:cn

2 Cecmmeraal

3 N institutionel
Community faclity
('1f,
Visiter !
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t2ff & Students ba
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R e S
WS Mecuttities |
B S
. | 817
d 1]
L Beas o 1550
, Lo o [ 500
st e
Visitor T ! 5'73"
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¢ ) | s dadid il bl NS i
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.’m!cr’ T X3
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£.C_for Township proj

Gautam Buddha Nazar, U, U‘f,,m[sglmggln!n;_(uld

Projest "Jaypee Greent \Wish Town Nolda® a3 Secior-128, 129,131, 133 & 134, Noida, Tehsil-0ari/$adar, Olstrics

R T — 11660 ) s
© Visitors (10% o! ; 20539 18
| S | Residents) o .
. IO:JH .‘....:."S‘G) ».41 :,35,522
LB Treated water Requitement Fore | i
LA IHVAC
B rorioulwre | 2198009 3
11. Wagte water caleulate ion details. {
Tota! Residential wastewater generation details (KLD)
N 1 Domestic Water Requitensent 28218
1 i i ook
S Tk (e7 cfdo'nesu y | 18905 —t
_ Flushing (33% of dcmcs l’) LR et
2 { Wastewater Cenerated {805 of fresh - 100% of flushing S0 *: o /YAC) | 26345 .
3 G {31380 !
;75;;!»7."5;9\.-.'3:@: generation from Commercia! (KLD)
{ Domestic \Water Reguirement . 2028
1 i '
| Fresh (203 of comestic) gn i
{ rlu,hmg (69% cf demestic) I o Q27 - -_._.'
2 | Wastewater Generated (805, of frash + 100% of flushing} - L18Es
3 | s7P 2220 i
. Tota! wastewater generation from the project (KLD) {Excluding hospital) ) !
o __‘ Demestic \Water Requiremant 30246 ;
1 | i
b Fresh (65% of domastic) T ‘.“9727 :
' Flushing (35% of domestic) 10528
2 " \Wastewater Generated ¢ 28012
3 Total STP Capacity - ] | 33520 ot 53y 35000 :
i L Tota] fregh water e - 15.?2'1?» I
rma! Hospial wastewater generation detailsikid) — |
" Demestic Water Requirement 365 !
1 i
; Fresh (67% of domestic) LS T
B “Lshmg{BS. of domestic) i . 120 !
? wastewater Generated (80% of fresh - 100% o :lush;ﬁ—_ T ’ e
3 “ :Tp 380
12. Detals of green beit’ o )
S.No Particulars Creen Are3 in Treesinno | Shrubsin numbers | Ground cevers in
; N Sq.m | ' i Ne.
R a GoliCourse 442970 113550 ;40300 0400
(2 mrmanSadan 16065 78 RRA) 20003 T
'_3_______“ Cam'; AreaSect Q_I’S |_EOGS 1399 EPACT §359 T
z Cluster (¥101703) T Polnt e TR i Y 7 D—
05 _ Cluster {Imperial Tower 01/03) 10464 1 1058 ) Lasso 10200 1
(6 Cluster (KT11/16) 15400 544 10450 a0
7 Custer(pive) B N T LS TR T
P | Cluster (FC-01/03) 1500 a0 I [ 11835
V2 Lluster (BC- QSJ,%) _»E_SOO | 45 913 12100 T
o : Cluster (PC-08/(9) | 2682 R . 2293 6600
A Tuser 2 108y 12607 iz "1
N o T 105 TN ees -t
13 Custerbe18) | 12536 1630 N7 7 sso “ 17600
e T T[ . '_< & e . b el
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5;—'1%1"»‘!’55%&?191&1&?&5*% With Town Noids™ at chz-&, 129, 133, 133 & 134, Noidy, Tehsil-Dari/Sadar, District-
Ga\:{;:n augﬁn Nagar, U.P. M/s laypee fnfratech Ltd

4  Cluster PH.&
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o
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3855
1379

bor
(o4}

- AuRust Town Homes 01/02

1450

3
.

g

5550

- S m R

. 4030

s -

- August Town Homes 03/0S
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120

3010

010
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- Flotareal
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2550

4720

javpee Pukhe Schoa! " 5050 (537 3050 L2810
e ' 3550 510 l
 Vingsweooa vilas R E T L o g
| Highway Shani Mandir | 10300 [ 1750 . 3200 20%6
| Sector-128, Roag {72000 1 6360 , 15500 €00
" Sector134, Road 0500 | 991 BIREL L3 -
" Cector132, Road 22500 86 1371 4200
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13, Detadls of solid waste generation & management: s
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"L Res dentan plot - j 23769 | 0.A% ) | O S
T2 Commercial | <0518 | , i i ‘=
| Saif 14531 1025 1133 | | i | 4531 1025 11133
Vi 185087 | 015 | 1291 | : 156087 | 015 | 1291 |
L i ;3 i 'f i3 ’,
"3 [ institetional | ; | ! i |
T Community faainity ‘ !
| Stalf 1100 1025 25 | 100 025 25

11874 1015

Vigiar

Insttetional facilgy | ! . : I S
“a | Senoci and colleges | { ! | !

E $aff £ Stugdents | 4279 0.25 } 1070 | 2200 0.25 [ %%0.0 | 2079 1025 I; 520 i

i i i i -0 | |
L lvsmor 1e76  Joas [71 100|035 1500 s 1015 Ts6 |
B |Ofee T I I S S S . ' I

| stat 16082 1025 1523 i R
" e T T 015 oz T

M utthities j !

| Staff

vyt

| et 17 Joas 123 -
| Hospial | |

o | 550 1.50 | 825 | 850 | 1.50

i ! | |
ORS00 eas 75 500 ]015

L Staft Ly 025 144 57§ 10.25
: ! | ’ !
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£.C for Tawnthip. Project ™ i3ypee Greens Wish Town Noida® 3t yz&s, 129, 131, 133 & 134, Noida, Tehyil-Dari/§adar, Distri¢t:
Gaytam Ruddha Nagar, U,P. M e Infratech Ltd

| \isizor 578 {015 |87 1578 | 015 8670 ; E
e | Rureng Memes(2) | | ] oo . S SR S—
| Beds 300 150 | €C0 e | 400 | 150 1608
PUSEES Sontiohin AN ; 5 3,0,,. I QCO m“ 0.15 30
" 3en 5y “ | 220 025 |55
—<¢ "2 015 66
; ‘ o 2760 R
: e R 875 650 0.25
5 | 220 pes e 162.5
{ i T 1 . —
& I Vistor | (10% of | 20839 105 1308 | “To1s 1084 113345 1 015 2002
§ s Residents | ! ‘ 1 :
i } H { ' 4 . 0 !
Total (1e203020508) | g ‘us%* §5,089 1251433 ! 21‘0 :
(33852 | fe SRl g i
2 * | A : - -1
ShCUure Waste 54313 500 12716 2231 |5 2215. 1 160027 5 0
! ! LI J
Bemadia! Waste ] [ a70 | 7E25 _ B8 |
R g 2416 | REECEN (2816
Toal h 12697 | 2320
Py ] 2562 | §
12 Par --"‘dc;:.s of the project: -
| Parking Requ: red - Parking Proviced i
SNo  Proects FAR As Por oda | s Por Fatda T 7 per As oger MOEF fol
(Sq.mt) Regulations | Aegulstions | MOEF (Sam) s Area
. - 1 (ECS) (sqm} (ECs) _isam)
&) Fes:denlial
T Group 1382169 116777 503310 13422 i6u7co 0730 | 208991
Heusng i
ver 1o be 4566547 | 57082 1712450 2566547 . 1565397 T
Started : |
Fro,e00s { i ; !
Tietal Grewp | 5908715 | 73856 12215770 55087 J0E805T I
rcusing | . | i
2; otz Plotied | 573060 | 5530 165500 1433 150143 5330 1165000 |
oo beveicpment | B . |
8 . Insttutional ) o 1
. Completed | 59558 1208 51718 6 3923 3BeS
v et to be| 271552 | 5831.02 180086 + ,
Started 1
Frojects i X |
T0TAL | 361150 | 7223 216680 7223 osages [
) _Insutational | o |
' 0) Commeraal T B o
3) l4aster Plan | o T I ]
B Cormmeres! '
T Froecns Soid L A14832 | [ .
) Cu!
) :uaro’rf.! e | . T ] )
! et 1o be | 286508 | 9550 6500 |8T3016 oonen T —
Started | |
Frosects ; ' =
ot 266508 - |'95% 26500 [573046 | 2005550 P
Watter plan i
! Cuvmudal 1
bj Lector ' o - ' . —
Lemmeroal R !
. templeted | ags) v vW@ﬁ " 1395/ YRR T R
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E.C for Tow

. ~ ot A Y L

PP Prolect “)aypee Greens Wish Town Noids™ 33 Sector:) 28,429, 131, 133 & 134, Noida, Yehit-0adl/$adar, District:
Gaytam Buddha Nagar, U P.. M/g Jaypee inlratech Ltd

ver

larted

Projects

TOTAL Secter
. Commergat

Cqases o3

aTch N cal Tommittee Liecun
S323 23 the recommendations of the State level Expert Appraial Ccmmittee

4 (SEAC) held on
vy i3An VA e tinge hel 01-2020 & 27-05-
077112012 the State Level Environment fmpact Assessment Authority (SEIRAL = 115 Meeting held 27-01 ZOhO flective
-~ - N 19 3 ~ hoag b e 4 e el 3
<090 300 detided 0 grant the Environmental Clearance for proposed project dlong with subject to €
implementat

an of the following general & specific cond tions -

General Conditions:

o

oo
W)

-
g

15

b
(8,

~
W

L. . . e e L 4
F1Be ensured that all standaras re'atea te ambBient emveront T !
SETZAas as prescnided by the Mok are strictly comphied with, ) d tefere stant cf
TIRYLTE ensured that obtan the no obection certificate from the U ¥ po'ution contrcl ccard tefere s
{onntruchicn

$h31 b ensurad that no construcion work or preparabion of lanc b the project
curngthedand s started on the project of the activity without the prict environm=ntal

$

N S - lan e rettiioge $5u00C Dy the
The proposed 1and use shall be in gecoraance to the prescribed ang vse & ARG use 7=r0h3%e 55008 Dy
tompetent Authenty shall bs obtamed in this regards.

Al rees felling in the project ares shall be s pormitted by the forest o

« clearancein this regare shail be obtained from the competent Au
13

ceprniment wngar the proscnkec nules.
theonty.

= touab'e olan for oroviding shelter, Geht and fuel, water and waste ¢

zsal fer cen

ruztion laboyr daring the

fanstrucuion phase shall be proviced aleng with the number of PIOPOLET worhers
Measures shal be undertaken to rzqycle and reuse treated effluents 157 n2stcltare a0t chartation A sunakle
p'an for waste water recycling sha!l be submitted,

Coizaproper permission from cempetent authoritios regarding enhantea a3l gue np
anc operavon of project.

3nd dus 12 cemitruston

o necessary dearances from the comperent Autherity on the abstracten and use of ground water during the
Tonstructicon and cperation phases.

ratardousiinfiammable/Txplosive materials fbely to be stared dyring

2ration ghases shal

Te ey p2rstandard procedure 3s prescnibed under law, Necessary e Ritrepatds ¢hali va chlainag
S0 2 wastes snal be suitably sefrepated and cisposed. A separate anc

¢ muen ezl waste cotlection center
shouiz be provided. Necessary plans should be submitted in this regards

e
Sustable rainwater harvesting systems as per designs of groundwates copintmen:
proposals in this regard should be submitted.
Tne emussions and cffivents eic. frem machines, Instruments ang transpoes

T dunng toniucion and cperanon
phases should be according to the prescrived standards. Necessary plans o this regara snall pe submitted.

“ézter sprinklers and other dust contro! measures shouid be undertaken 1o ke care of cust generated during the

constrecuen and cperation phases. Necessary olans in this regard sha'l be cubmitted
sitzble nose abatement measures shall be 2dopted during the constiuction and oderation phases in order to

ensure that the noise emissions do not victate the prascribed ambient o sve standards Necessary plans in thy

regaec shall be submitted

Separate stock

of green belt,

Sewage effiuents shall be kept separate from rain water collection anga Honane
Othar effluents should not be allowed to mix with demestic elfluents
harardous/Sohd wastes generated during construction and operation phases should be Cispased off gy prescribed
undet law Necessary clearances in thys regard shall be obtalned

Alterrate technolopies for solid waste disposals (like vermin-culture 171 should be used in consultation with
var ofrpaniations

$hAT Be nstalics Comp'ate

w

pdes shall be maintained for ercavated top soil and the tcp sc! shaula no utiirea for preparation

SATCM ANy sepatately disposec.

o werlang thou'd be infringed auning construction and operation Py e

sheuld e cuitsbly rejuvenated and centerved.
Pavements
pasements

ATt an ¢ TN Y he peoject aren

<hall be 0 constructed as to allew inbittation of surfage -
shall not be constructed Constiuction ¢f

Pavements o
accepted prinaples i order to provide sultable watering, aeration

(VRN Ll BN L IR waler by Iy impermeadle
20 tree, 3o [SECNT) Dt SZIL"\KI'I(J“,'

and outtilion (o the Loy

Pape 70f 12




& i, H d)’. istrict-
FL€.10"Townthin Prolect ) arpes Gregns With Town Noida~ 3t SHORI28, 129,131, 133 £ 134, Neida, TeheikDari/Sad, District:

(]
o

.
a

[P

s
(83}

O Y
YV

N

e
I

51.

Gautam Buddha Kagar, U P, M/s Jaypee Infratech (td

. il Pttt ey GhG, shalt

reen durding Concept SUEESsted by Indian Green Budding Courc b i a g et ’ "

Destutied and foliow 4 ssible N '
stu ‘SBWu'.}I:OWQdaS’C aSpi))Xd‘ thaca in Nananal 8t rp Code 20G5 shall be

Complance with the safety procedures, norms and gundelines a3 outhned in auan v

compulserily ensured.

The G

; fn gor sased fatures, waterless
Ensure usage of dual flush systems for tiush cisterns and explore options to use senscr based

unnale and other water saving techniques. " {

- , T , Horen tes such 3s municipal supply,
Diplote epticns for use of dual pipe plumbing for use of water with different qualities 5

fecytled water, ground water etc. et e senitean ng Hent inEAton
frsute use of measures for reduaing water demand for IANGSCaping ot L vt a2

(3 18]

on

A& controlica watering systems

Naie tle provisions for USING SCIAT enErgy 33 AT0IAdTIe SOUMCR ¢ Sy batar o
fierpcrated for vluminatien of common arcas, Lgnung for gardens ara strces 1.5'1-“15 5\ oe'fs sAebitATION 63D
32737 water heanng. Present a detailed report showeng how much perceriage of oachund g acr forinine
Lepreviced throupn solar energy 5o that uss ang pelivting effects of DG i1 can bé nunimmized.

’

Mane separate provision for segregation, collection, transport and disposal of ¢-waste.

oy e SOGro e Set s At gt Mt D
Traffic congesticn near the entry ang ot points from the foads acys » o7 tra g ;

’ H.pet ana no pudlc space shauidt A

VIGRATC ANC pretent @asier managoment poan o )
Tre progct proncrents thall CRLLI (N3 0D C2ATrulaor At L. IR N . w0
chvirenmental dicarance.
A ores

3 < Nyt e Fyterae ‘_' { Al >
sort on the energy conservation measures confirming to Enurgy Lamseavalon notee Laelize b
Erergy effiiency should be prepared incorperating detaiis about butlding m
[

Bureau cf
U Factors

Y
alerrals and techinefogy, R &

fly ash shoulg be used as bullding matenal in the construction as porine proavsian f Ly oash noufication of
September, 1659 and amended a3 cn August, 2002 (The above

e o4

cancitian s apptcan’s enly o the project les
within 120 0m of Thermal Power Station)

s D% tetsto ke usen GUNIPE CORLIILIlen phate should use low sulps

e

Tesl prertrbed (00 3ir ang novte envssien clandard:
Atternite technzliogies to Chlerination flor donfection of waste wate o oigs s
t2ceton, Ororaticn ete. shall b examiaed ang » 1EQOrL submitted with 1uun
Thz preen belt design along the periphery of the plot sheli achieve allenuation
night notse standards prescriibed for res dential land yse. The open
landscaped and covered with vegeration of incigenous variety.

The construction of the building and the consequent increased traffic 1sag should D2 sUCn That the micrg climate
of the ares is not adversely affected

“he bui'ding shou!d be designed 5o 3¢ 1o take sufficient safeguards ek R
MEnnee bulddings sheuld obtair cleargnze fron NASE AT

Uitry Viclet

AT e 0 st yid b sutably

T I T U,
noegpartment o« AR IR

Suitstle measurey shall Le taken to resttan the dopaizorent of gmy'l -
¢! the comples Al commereral Ateailies should Le resinetled to SOULie )
1115 suggested that 'teracy program for weaber sections of SOCRYY/ iy i ity ey a Comestis heln) ang
unaer prvilegead children coulo be PrOviCean a formal way.

The use of Compact Fluerescent lamps
uced/camageo CFLs should be submitteg
1t shall be ensured that all Street ang
(solarfelectrica!) alternatives

Selat waater heater shall be nstalle
subneitted wath justification

reated eftluents shall be manmally reused 1o ym o 1cto dischar, .

manAgement plan for cisposal should be nrosided v

<ith quantities ang g,
The treated effivents should normatly not pe aiicharged into pudlic

At . Ly (e v,

LR AR ALY LR O T W ose

SNJUi3 L2 encourdaged A e
Bare hEnlirg s Loidr poscreg ¢

1 to the masinum possibloe CABALIL, Fins iy, oy BYILD accordingly ad

MINCTe e o net paastle, g detaried
Py cbwante waeer

SOy wth Toroe =~y Ot nt 'JL’!’ Les )y
they agvercely sffect the hydrautic capacity of ST1. 1 unable, neceies, cir -0 L T T
1aren o
Construttion activitles including moverments ¢f vehedes should be sy . . ¥
nedrby tesidents.
~lEnecessary stetutary dearances should Le ebtaned ang subrm(m! Defore

start of ANy Len
Sutomate

¢ty condiman 1 violated the clear

CAanlelmg.

struction JClvity ang

ance, if and ‘-.'{hen Erven, shat 1. o deemed to have been

ft’ \ :__ -
——

N / Aepe 8ot
, ,



€€ for Township Prolect “Jaypee Greent Wish Town Noida®

(M@ e en
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(44

72
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129,131,133 & 134, Noida, Tehsit-0ari/Sadar, Dittrict:
Gautam Buddhs Nagar, U.P., M/s Jaypeelafratech Ltd

{indey Fiars may Lo drasn ufs

8 wrpient 0
Parking areas should be in accordance with the aotms of MOEF, Govrrient «

accerdingly and submitted !
4 . o et nat catse problem ©
ho loation of the STP should be such that it & awady from human babditaton ard 4ses 09t cause [

-t

; bt
odo’ Dd@ﬁc;s:»:rm:ﬂaﬁv ophions should be eramened and a report subm it S etivities arid the
o Erviroament Management plan should 3o include the breas ue Costs on v "'l ”'| Fentanmant

o omptementation of the e :
TETIZemENt gsues 3130 so that the residents also participate in the emplemerntation

gement

Tanagemaent plan .
C‘-t‘:é",\ﬁ‘ﬁ pians for safe disposal of TP slugge shall be provided along waith itmate disposal location, quantitative
ertimates and measures proposed Kl St Bast and Ealt sde
St3tus of the project as on date shall be submitted along with phatographs from North, Soutn, We

froing camera aad ad;oining areas should be provided B

Speahic lacation aloag with dmensians with reference to STP, Parking, pen dicas ann Gres

@ onthe byvout plan e nciie
Cheinty and regulations ond alss to the neis
i $0nstalled so a5 to conform to prescribed stack heiinty end refu )

- |
ses sl L

reiinoee. Details should be submitted.

ment should be done as per MoEF gudelines,

e should be segregatea & duposed sutably as not to imp s
bly processed plastic waste in the construction of (0ags £n2u '

Dupontary for first 2id shall be prowdea _ AR I e e
Safe cnpesal arrangement of used toiictries items in Hotels shoule B2 2nsurco, T2 207 0o el 0Ls Lo 2.t

cmplementary o guests, adopting suitable measures.

setstacks should be menitored for CO and HC.
cowrnstream of Ran Water Harvesling pit nsarest (o S
fentamionaton Necessary Hand Pumps should ba pravidad for sampling 7
373 pOSt Monscon, seasons.

TP should be monicezd for bactenia!
he monitenng s to be done bethin pre

e green belt shall consist of S0% trees, 25% shrubs and 25% grass @s por Linif norms
A Sepzrate clectric meter shall ke provided 1o monitar consumnnon of cnergy for the coeraton oF

tew2ge/effivent reatment in tanks.

Aneneigy audit thould be annually catricd out duning the operational phase an¢ tub= tton 120 aatherdy
Pro=ct preponents <hall endeavar to cbtain 1S0: 124001 cettification. Al general and specfic co
mentonsd under this environmental cdlearance shoold bes included in the wnmrenmental manual 10 be prepared
‘oo tns cervfication purpeses and comphance,

. i Corporate Responsibality (ECR) plan along with budgstary provision amounting to 2% of tota
precsct cost shzll be cubmitted (within the month) on nesd base assessmont study in the s5tudy ared Income
gencraung measures which can help in up-lifiment of weaker seetion of sQuiety censisient with the radinonal
s+.0s of the peaple identified. The pregram me can include activities such s old age homes, rain water hane ting
‘CLsions in nearby areas, development of fodder farm, fruit bearas archards wosatioea tanag ets i
Soiton, vocational waining for individuzls shali be imparted so that poor section of solely can tave up salf
=mplcyment and jobs. Separate budget for community development activities and mceme generaung
progremmers shall be specified. Revised ECR plan i5 to be submitted wathin 3 menth. Faling whih, the
fwrenmental Clearance shall be deemed to be cancelled.

Apprepniate safety measures should be made for accidental fice,

Smone meters snoula be installed as warning measures for accidental firet

7anfzrsafe dipossl of RO reject1s to be submitied

T

Specific Conditions:

-

4

s

[ 8

1 the proposed project s situated i notified area ol BIOUNG Water extraition whero reation of new wells for

B'Ounc water extraction iy not allowed, requirement of fresh water shail pe mee from alternate WATRr sources

Sthectnan geound water or legally valid source

'nrempliance o Hon'ble Supreme Court crder dated 13/01/2020 in 1A no 158128/2019 any 188129/2019 inwn:

Lelition no. 13026/1985 (1AC tchts Vs GOl and others) anti $INOR Runs th

Cricy/ation

Snte the propesed project falls in Critically Polluted Ateas (CPAs), Sovervl, Poliuted Aroa, (SPAS) the provision o!

e mechani facmea reparding complance of Hon'ble NGT ordee 11 DA 103872018 dared 19082019 by

MOtEA CC Goyvt Gf india vide tettor antea 1110 2019 shall he followea oy torger A ‘

fline add tonal cordition for grant of Censent o Lstabligh €T/ Consent 1o CRerme (CT0) related to Pollutian

SOt meatutes as prescribied in (e office memo ny: SCC Gl dated (

v up petiytion Conty g ) = (NS CHRIG ?’ Mov[_'“'u‘ Luldated 3110 2019 and as deemed
tuyu vhien Lontrol Board in the consent grders shallbefollontd by #ro ey Preponen

The project proponent shall subimit withn the nedt 3 monghis-tno Cotals af L0l ar

—

VT be Instalied 1o reduce dust duting

nower plant and solar
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i il-DarifSadar, District-
E.C tor Township Project “Jaypee Greens Wish Yown loida® :&3-: 18,129, 131,133 & 134, Noida, Vehsil-Darifsa
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23.
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26

27.
28.
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Gautam Buddha Nazar, U.P.,, M/s Jaypee Infratech d1d.

electrification detsils within the project. ’ v

The project proponent shatt ens\‘:c'to plant broad leave trees and ther mamtenance, The CPCB guidelines in this
repard shall be totlowed. ' : e Cen
he rcject proponent shall subemit within the next 3 months the detads on quantification of year «1,' R
activities aleng with cost and other details. CER activitics must not be less 2% of the project cost. The
dttivities should be 1edated te mitigation of Envirenmental Pollution and avdreness for the syme. |

The praject propenent shall subant within the next 3 months the details of estimated construction waste
penerated during the construction period and its management plan.

The project preponant shall submit within the net 3 months the detaits of segregation plan of MSW.

™

¢ Rroject eropenent shall ensure that vaste water is properly treated in ST7 and maximum amount shou'dj t?e
sused for gardenng flushing system ang washing ete. For reuse of waler for wagation spnnkier and‘(nz
FHERLGN syste shall be installed and tmantained for proper function. Part of the treatsd swwage, if d'“homf
L $haii meet the presciibed standards for the discharged Uniler atee Grcamstarcss untreated sevw/afe
830 not be reused o discharged to municpa! sewet hine. P
" ptoject proponent shall segregate the liquid bio-medical hospital/nursing rome effluent and shall install £
of zdequate capacity for the treatment.

'

he project propenent shall submit an estimate of quality of segregated Bio-med.cal waste of each (xamf:)u/s
scheduls for tratning of varipus tategories of employee involved in Sio-medical waste management at va
weeets of Bro-medizal waste generation in hospital within next 3 months to 45104 127

Tro

" g : H s i 1
TEOEORG propenent shall engage the agenty quthorized by UPPCHS for Bia-medica’ waste collection,
wertaton, treatment and diaperal,

. pls

riih

nretien from UPPCB under Bio-medical vraste {Management and Henchogj rule, 2015 shall be oblained.

The project proponant shall install micro solar power plants, toilets in nearoy vilages, puble mace or school from
CER fund of the picject for which €.C is grantest in addi

paras / designed ecosysiems.

The project proponent will ensure that propor dust control arrangements are made durning construction and
prozcet display board is installed at the site to inform the public the steps taken 1o
Cemstruction and D=mglition Veaste Manazement Bules.

e

v nreect proponent shall obtain the foras

tion $0 and wate: harvestng pits and carton sequesiralion

contret 20 poliution as per the

i clearance and permission of “entral ans State Goueramen: 33 per

‘e unces the provisicns of Foress ‘onservation) Act, 1980 hetore the star:

KT QI WwoTY,
Solat energy to be ueed alternatives on the road and common places for dlurmination ta save enventenal energy
as per ECBL Code.
ke project proponent shall submit within the next 3 month the data of groung WEt
varameter to the limi of minimum deduction level for all siy monitering stat.ons
Mirimum 15% area of the total plot area chall be cempulsorily made ava,
inzluding the peripheral green ared. Plantation of trees
censiltavion of local distriet Forest Officer
The waste waler rengrated should be treateq properly i stientific manns e do
reated in STP ang effivent such a5 RO f€jetls vath high 105 and other ct
‘eDarately,
Permission from local authority should be taken regarcing discharge of o> coss water into the sewer ling.,
The height, Censtruction built up area of proposzd construction shall Lo o JCCOITINLe wath the Custing FAR
norars of the competent autherity & it shoulg ensure the same along vath sutvey number before approving layout
plan & before eccoreing commencement ceruficate to proposed worh. Plan appraving Juthenty shou'd atso
ensure the zoning permissibility for the proposed project as per the approved development planof the arey.
Al required sanitary and hygienic measures should be in place before SR construction Jcvities and te be
maintained throughout the construction pha
P10 proponent shall ensure
Geeupation of the Luddings,
The preojenr Froponent shall obtain foreq cle
¢ase of the diversion of forest land for
The project Proponent shall obtain clegy
ihe projecy Proponent shall prepare
by the Chigt Viilclife Warden. The ¢
anagement Plan shall be i1m
ROt hall be furmigneq alo
petiesinthe stydy arca).

=t qualty incluciog fluande

lable for the

afecnarea develapment
should be of indigenous species any my be as per the

Mt waste water to be
emical beaning eHluent shay be treated

1
completion gf STP, MS\Y disposal fac! Lo green arpg development por Lo
arance under the provisions of Fore
non-forest purpose involved in the project
ance from the Natlonal Board for Wildlife, of applicable
aSite-Speailic Conservation Plan & wily ife tanagement Plan ang appraoved
tcommendations of the approved Site-Spociic Consenyation Plan / wildlfe
plemented in consultation vath the State 7oro:

it Departmon: The ‘mplemontation
ng vith the *emonthly compliance report 1 caze of tha reesence of schodulo.t

st (Cn.'\'.vrv.\lion) Act, 1986, in
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34

Qistrict-

htd
Gautam Buddha Nagar, 1P, M/s Jaypeg Inftatech Lt

ntion &
i the pravsiany of A (Preve
cEure) o Kition] Aex, 1omee o convent (D EHAGTID e ‘If!’gt.ir.ulurn‘l Azt 1974 frem the concerned
CGW‘C‘ ;f Poliutian) Act, 1981 and the Water [Prevention & Control of Pe C

Siate pollution Contral Board! Committee.

3,

. [
. ter Aushorily, incase o
, s Contral Ground \Water Autho
The project proponent shall obtain the necessary permission from the Centra

m 3 quired for
5! ol surface water tequire
Sty incase of drawt ol surfag
drawtof ground water / from the compatent authority concerned in ¢:
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EC. for Township Profect "Jaypoe Greens Wish Town Noida® arsector:128, 129, 131, 133 & 134, Nolda, Tehsit-Dari/$adar, District-
Gautam Buddha Nagar, U.P., M/s faypee Infratech Ltd

(Frotecuon) Act, 1686,

s Envirenmental Charance s subject 1o ownership of the site by the project proponents in conhirmation
wih approved Maqter Plan for G.B. Nagar. in case of vio'ation, it would not be offective and would automatically be
stand cancelieg,

he projet Froponent has to ensure that the proposed site in not a part of any na- development zone 3s
f\‘QU-*-'?ﬁ.‘:*fc'smbcd/inc(,-_:,f,cd under law. In case of the viclation this permissian shatl autematically deemed to be
cancelled Ao, in the event of any dispute on ownership of land use of the proposed ote, th Clearanze shall
autematzaly deemed to be cancelled

Funther project prooonemt has o submit the tegular 6 monthly compliarc e report regarcing general & specific
FREHETS 2 soecifiea 0 the £.C. letter and comply the provision of EIA notification J606 (a8 Amended)

Thee stpelatiang wau'd be enforced amorg cthers under the Provisieng af Water [Pre untion and Contro! of
FOILTON AT 1924, the A WFreventon and Contrel of Potlution) Act, 1981, the £ ranmea: Promectian) Act, 1986,
e LR Landay (nwwrance) Act 1991 ane tia Noufication, 2006 inclut ey the armencments and rule; made

theresfier

(Ashish Tiwari)
Fember Secretary, SEIAA

o . [Parya/SEAC/2S30-£769/2015 Dated. s above
Copy with enclosure for nformation and necessary action to:

I The Pungipa! Secrstary, Depariment of Environment, Govt. of Uttar Pracesn, tuzknow.

2. Aduser, 1A Duwvision, Ministry of Environment, forests & Cimate Charge, Govt, of In@a, Ingira Paryavasan
Bnawan, Jor 8agh Road, Aliganj, Kew Delhi,

3. Azcmienal Direcier, Regional Office, Ministry of Environment & Forests, {Central Regian), Kercriya grawan, Sth
3 ootsr-M, Aligang, Lucknow.

g Magistrate G.8. Nagar.

S Thre Vember Sezretary, UP. Pollvtien Centrel Hoard, TC-12V, Paryavars - i O TR

={sT 0w i
& Copy to Web Master/ puard file,

{Ashish Twari)
Member Secretary, SEIAA
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UTTAR PRADESH POLLUTION CONTROL BOARD
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WFRR-133, v o >
TR

Through IRP, Shri Anyj Jain,

Reg. No. IBBI/IPA-001/1P-P00142/2017- 2018/10306,
Addmss- M/s BSRR & Co. Chartered Accountants,

8™ Floor, Building No. 10. DLF Cybercity, Gurgaon, Haryana
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